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SHRI M. YUNUS SALEEM :1It is
not possible to finish my speech in two
minutes. 1 will require at least 15 minutes
because ten non. Members have expressed
their views. I have to reply to all of them.
It is not possible to do it in such a short
time.

MR. CHAIRMAN : In that case, we
will take it up the next available day.
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STATEMENT RE. ECONOMIC DEVE-
LOPMENT OF ASSAM

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI) :
Mr. Speaker, Sir, there has been a general
demand from Assam for the establishment
of additional refining capacity in the public
sector. The Government of India have
always been anxious to promote
the accelerated economic development
of Assam and have therefore treated
Assam on a special basis in allocating
Central assistance for its Plans. Govern-
ment appointed an Expert Committee in
April 1969, in order to examine the techno-
economic feasibility of locating additional
refining capacity in Assam. On considera-
tion of the report of this Committee, Govern-
ment have now decided that the present
refining capacity in Assam should be
increased by a little over one million tonnes
in the Fourth Plan period, either through
expansion or the establishment of an addi-
tional refinery, as may be found economi-
cally feasible.

The Government of India also recognise
the need to take measures for the indus-
trialisation of Assam based among other
factors, on its oil resources. Assam crude
oil is rich in aromatics which provide the
base for the development of petro-chemi-
cals. With the availability of adequate raw
materials from the proposed increase in
refining capacity, Government have also
decided that an integrated DMT/Polyester
fibre petro-chemicals complex should be
established. Suitable provision for this
refining-cum-petro-chemical complex  will
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be made in the Fourth Plan now under
finalisation.

Assam is rich in various resources and
there is scope for the establishment of
industries based on forest produce.
Government have recently decided on the
establishment of a Paper Corporation.
This Corporation will be entrusted with
the task of putting up a Paper/Pulp Mill
in Assam. .

The Government of India have also
been giving their attention to another
problem, namely the periodic ravages
caused by floods in the Brahmaputra and
its tributaries, which cause considerable
concern to the Central as well as the State
Government. Government accord high
priority to the evolution and implementation
of a comprehensive plan of flood control
through the agency of a Brahmaputra
Flood Control Commission, and have now
decided that such a Commission should
be set up and provided with adequate re-
sources for the discharge of its responsi-
bility. The State Government will be
enabled to make adequate provision for
this purpose in the State Plan.

SHRI S. M. BANERIJEE (Kaopur) :
Release those people who courted arrest
and who sacrificed for this.

SHRI RANDHIR SINGH (Rohtak) :
We support the leader who made this
statement.

18.04 hrs

HALF-AN-HOUR DISCUSSION

Use OF NATIONAL LANGUAGE IN THE
HiGH CourTs oF HINDI-SPEAKING STATES
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